FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
M/S AVADH MERCHANTS PRIVATE LIMITED
Operating in real estate
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL RELEVANT PARTICULARS

1. Name of the corporate debtor along | M/S Avadh Merchants Private Limited
with PAN & CIN/ LLP No. PAN: AACCAS981D

CIN: U51109WB1993PTC058278
2. Address of the registered office VISHWAKARMA BUILDING,86C TOPSIA ROAD(SOUTH),
KOLKATA, West Bengal, India, 700046

3. URL of website Not Available

4. Details of place where majority of | Village / Mouza — Khariberia and Ganesh Khariberia, J.L. No. 29 &
fixed assets are located 77, Block — Bishnupur 1, Post & Police Station — Bishnupur, Dist —

24 Parganas (South)

5. Installed capagity of main NorApphcdile
products/ services

6. Quantity and value of main As per latest Financial statement for Financial year 2024-2025
products/ services sold in last
financial year Value — Nil

s Number of employees/ workmen Nil

8. Further details including last
aoadlails Gkl slalenents Cuil Details can be sought by emailing — cirp.avadhmerchants@gmail.com
schedules) of two years, lists of ) : 5
creditors are available at URL:

9. Eligibility for resolution applicants | Will be shared separately with the Applicant after receiving the
under section 25(2)(h) of the Code | request through email at cirp.avadhmerchants@gmail.com from
is available at URL: Prospective Resolution Applicants.

10. La;t date for receipt of expression 14-07-2025
of interest

11. | Date of issue of prqvmonal‘ list of 93-07-2025
prospective resolution applicants

12, La§t dgte for subn1_1§51on o.f 28-07-2025
objections to provisional list

13. | Date of issue of ﬁn_al list of 07-08-2025
prospective resolution applicants

14. | Date of issue of information
memorandum, evaluatl'on matrix 12-08-2025
and request for resolution plans to
prospective resolution applicants

15. | Last dgte for submission of 11-09-2025
resolution plans

16. | Process email id to submit . )

Expression of Interest cirp.avadhmerchants@gmail.com

by

Bishwanath Choudhary

S B§BI Reg No. IBBI/IPA-002/1P-N00597/2018-2019/12042

Date: 28.06.2025
Place: Kolkata

Resolution Professional (RP)

Avadh Merchants Private Limited (Under CIRP)
AFA Certificate no.: AA2/12042/02/311225/203523
AFA Validity: 31-12-2025
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INVITATION FOR EXPRESSION OF INTEREST AFO‘R ‘

M/S AVADH MERCHANTS PRIVATE LIMITED

Name of the corporate debtor alon
with PAN & CIN/ LLP No. .

Operating in real estate (Under sub-regulation (1) of regulation 36A of the
Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
_ for Corporate Persons) Regulations, 2016) ;

RELEVANT F

M/S Avadh Merchants Private Limited
PAN: AACCA5981D
CIN: U51109WB1993PTC058278

Address of the registered office

VISHWAKARMA BUILDING,86C TOPSIA
ROAD(SOUTH), KOLKATA, West Bengal,
India, 700046

URL of website

Not Available 3

Blw

Details of place where majority of
fixed assets are located

Village / Mouza — Khariberia and Ganesh
Khariberia, J.L. No. 29 & 77, Block —
Bishnupur 1, Post & Police Station —
Bishnupur, Dist — 24 Parganas (South)

Installed capacity of main products/
services

Not Applicable

=)

Quantity and value of main products/
services sold in last financial year

As per latest Financial statement for
Financial year 2024-2025
Value — Nil

Number of employees/ workmen

Nil

Further  details including last available

 |financial statements (with schedules) of two

years, lists of creditors are available at URL:

Details can be sought by emailing —
cirp.avadhmerchants@gmail.com

and request for resolution plans to
rospective resolution applicants

9. |Eligibility for resolution applicants [Will be shared separately with the
under section 25(2)(h) of the Code|Applicant after receiving the request
|is available at URL: through email at cirp.avadhmerchants@

; gmail.com from Prospective Resolution
Applicants. }

10. [Last date for receipt of expression |14-07-2025

" |of interest

11.[Date of issue of provisional fist of|23-07-2025
prospective resolution applicants

|{12.{Last date for submission of|28-07-2025
objections to provisional list

13. [ Date of issue of final list of prospective |07-08-2025
resolution applicants )

14.[Date  of issue "of information|12-08-2025
memorandum,  evaluation  matrix| - {

Last date for submission of resolution
plans

11-09-2025

16

Process email id to submit

cirp.avadhmerchants@gmail.com

Date:28.06.2025
Place: Kolkata

Expression of Interest

5 —Sdf=
Bishwanath Choudhary

IBBI Reg. No. IBBI/IPA-002/IP-N00597/2018-2019/12042

Resolution Professional (RP)

Avadh Merchants Private Limited (Under CIRP)
AFA Certificate no.: AA2/12042/02/311225/203523

AFA Validity: 31-12-2025
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